
LOK SABHA 

onday, D amber 12, 1983/Agralwyana 
21, 1905 (Saka) 

The £Ok Sabha met at Five past Ele~en 
o/the Clock 

[MR.. SP A R In the Chair] 

OBITUARY REF RENCE 

MR. SP A R: I have to inform the 
Ho e of ted demi of hri Shahnawaz 
K.han, who wa a Member of the First, 
econd~ Tbird and iftb Lok Sabha during 

1952-67 nd 1971-77 representing Meerut 
con tituncy of Uttar Pradesh. He was 
Mini ter in the Union Council of Minister 
for ev r I year inee 1971 and held various 
important portfolio . 

arlier, he h Id the dual post of the 
Chairman of National Seeds Corporation 
Limited and F d Corporation of India 
dUling 1968-71. 

An a iculturist, Shri Shahnaw z Khan 
w commi ioned into the Indian Army in 
193(;. Lat r be left the army and joined the 
lodi n National Army under the teward-
hlp f et 'i Subha h Chandra B e and 

r to the r n of Major·General jn 1945. 

Th tri 1 f hri Shahnawaz Khan alang 
with other p triots at Red Fort, D Ihi, in 
January 1946 caught tbe imagination of our 
peopl nd g v r t 6tJip to th fr dom 
tru 

Khan ssed way t 

A DEBATES 2 . 

Meerut On 9th December. 1983 at tbe age 
of 69. 

We deeply mourn the loss of this friend. 
I am sure tbe House will join me in convey-
ing our condolences to the bereaved family. 

The House may stand in silence for a 
short while te express its sorrow. 

The Member! then stood in silence lor a 
3horl while. 

PROF. MADHU DANDAVATE: Sir, 
since you referred to Shabnawaz Khan, I 
may y that he was the person who induct-
ed a lot of women in the Indian National 
Army and the women are the only section 
in the INA who are not getting the freedom 
fighters pension. So, something should be 
done about it. 

SHRI KRISHNA CHANDRA HAL-
DER: We support whatever the Hon. 
Member has said. 

Who will 
not support that ? 

MR. SPEAKER: It is understood. 

ORAL ANSWERS TO QUESTIONS 

New Rural Development Schemes from 
Bihar 

. ·264. SHRI N .E. HORO: Will the 
Minister of RURAL DEVELOPMENT be 
pleased to lay a statement showjng : 

(a) whether Government have received 
any new ruraJ develpment schemes from 
Government of Bihar for 1983-84 ; 
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(b) if SOt the details tbereof ; and 

(c) the details of tbe present rural deve· 
lopment scbemes that are now being imple-
mented in Bihar 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF RURAL DEVELOPMENT 
(SHRI HARINATHA MISRA): (a) 0, Sir. 

(b) Does not arise. 

(e) Major rural development scheme of 
this Ministry under implementation 

Stat 

Item/Year 198()"81 

(A) Integrated Rural Developm nt Programm 

1. Total number of benefi-
ciaries assisted (Nos.) 252630 

2. Total expenditure 
(Rs. in lakhs) 1034.77 

3. Total term credit 
(Rs. in lakhs) 1793.94 

(8) National RUf I Employment Programme 

1. Utmsatfon of funds 
(Rs. in lakhs) 

2. Employment generated 
(Mandays in lakhs) 343.96 

SHRI N .E. HORO: Sir, I had asked 
for the details of the present Rural Develop-
ment scbemes that are now being imple-
mented in Bihar. But tbe Statement which 
the Minister has given, does not give a dear 
picture of these scheme there. As for 
example, he bas given the number of bene .. 
ficiaries and also tbe total expenditure on 
IRDP and NREP. I would like to know 
from him what were 1bc amounts allotted 

in Bihar are Integrated Rural Deve-
lopment Programme, National Rur.) 
Employment Programme and Rur I Land-
Ie s Employment Guarant Programm • 
Integrat d Rural DeveJopm nt Programm 
and National Rural Employment Program-
~e arc under implementation in all tbe 587 
blocks. A statement indicating progre of 
implem ntation ·of the e cbern during the 
years 1980-83 i laid on the Tabl of the 
Houso. Rural Landless mpJoyment Gua-
rantee Progr mme h r ntly been launch-
ed and only one . Project 'Gravel Roads in 
Tribal Area' has been received on 9.12.1983 
for approval of Centr I Government. 

1981-82 1982-83 1983·84 
(till Oct. 1983) 

[276169 362354 119530 

3133.68 3399.60 1159.31 

361J.35 6713.53 1934.75 

2579 . .42 5137.65 1716.41 

318.70 450.64 US.OS 

for IRDP and NRBP during the years J98 ';> 
81, 1981-82 and 1982-83. I would at 0 Jike 
to know whether these amounts were com-
pletely utilised or some money was surren-
dered to the Government ? 

SHRI HARINATHA MISRA: The bOD. 
Member baSt in a single supplementary 
question, covered both JRDP and NRliP 
altbousb each is Po different pro8ramOl~ (ro~ 
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the other. I will try to give the reply as 
briefly pos ible. 

o far as IRDP is concerned, although 
Bihar is n t placed in "good" category by 
tbe Plannin Commission, it bas been placed 
in '-'good" category as far a NREP is con-
cern d. If tbe han, Member want, and if 
you permit me Sir, I can give tbe figures 
aJ o. 

a far a IRDP is concerned, it is true that 
it ba not been pJaced in a good category, 
i.e. on aU fours with tbe 15 other States in 
the country, althougb IRDP ha been put in 
a good category in the c untry as a whole. If 
the bon, Member wants any further elucida-
tion, ] will try to give it. 

SHRI N.B. HORO: My imple question 
wa wb ther the amount given was fully 
utili d or not. The point is that the e pro-
jects are not properly implemented; they 
are implemented tardily and clumsily. So, 
I wanted to know how much money was 
utilized. J only wanted to draw your atten-
tion to th fact that nation's money was not 
being utilized properly for development. 

I have anot er supplementary. The Mini-
t r ha aid that a project for gravel roads 

in tribal a rea bas been s nt to the Central 
Government for clearance. I would like to 
kno when it was sent; and wbat is tbe 
po iUon now about implementation. 

lntbe case of implementation of these 
schemes, will the Mini ter agree that unless 
there i people'S participation, nODe of the 
schemes or projects can be property imp} .. 
men ted ? Will he give instructions to the 
State Government a · king tbem to prepare a 
list of non-official agencie, tribal societies 
and other a ociation which could be in-
volved in such project • specially those which 

re bein run in the rural areas? And 
about this gravel road in tribal areas, I 
would like to know the det ils, i.e. how 
much money is proposed to be spent, wbat 
i the lenath of the roads covered, and what 
is the area which this project will cover. 

SHRI HARINATHA MISRA: To ans-
wer the last part of tbe second supplemen-
tary, I would 18)' that as late as on Friday 

• 
last, we received a single project, the only 
proj ct from the State Government. This 
project con~ists of a number of roads to 
serv the tribal population situated in the 
districts of Ranchi, Gumla, Lobardaga and 
Singhbhum. The project is estimated to 
inVOlve an expenditure of about Rs. 3.6 
crore, and will naturally serve the tribal 
population of at least four districts, if not 
more. ~omjng to the second part of his 
supplementary question, it has been always 
our policy to involve voluntary organisations 
and . non-officials including MPs, MLAs, 
pa~tlcularlY Gram Sabbas wberever tbey 
eXIst botb at the formuJation stage of the 
schemes as also in the jmplementation. But 
I must bere hasten to add that although we 
contribute 50 per cent of the expenditure 
involved so far as IRDP and NREP arc 
concerned, tb~ imple'mentation part is 
entirely the concern of tbe State Govern-
ments. AU that depends upon them. I 
repeat, it is our policy to involve MPs, 
MLAs and voluntary organisations. 

SHRI N.B. HORO: You have said it is 
your intention or poJicy to involve non-
government agencies. How}s it t,hat you 
have stopped Lutheran World Service work-
ing in that area? 

SHRl HARINATHA MISRA: It is not 
only government's instructions, instructions 
have been issued to this effect. 

SHRI BHOGENDRA JHA: On 15th 
A~gust, ,1~83, the Independence Day, the 
Prime MlOlster made a declaration for em. 
ployment of tbe weaker sections in the rural 
areas. I will like to know whether the 
Rural Development Ministry has received 
any report for such scheme from Bihar yet . 
if not, the reasons thereof and the steps be: 
ing taken for that ; is tbe government aware 
that in Bihar s,ubsidy for the rural section 
even for borlOg, pumping sets, etc. has 
been halved since November First ; jf so, the 
reasons thereof and any remedial measure 
being thought of ? S 

SHRI HARINATHA MISRA: The hOD\ 
Member referred to the Prime Minister' 
declaration made from the rampart of th; 
Red Fort . about the landJess Employ-
ment Guarantee Scheme. Well. as I mention-
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ed in t reply it elf nd su 
only one project ha n f ived f,fom 
Chota Nagpur. I am also equally anxi u 
if not more anxious tbat mar projects 
should be received from the Governm ot 
of Bih r ; and I will be grateful to my friJ nd 
if be just persuades the local iOvemment to 
send as many chemes as they can. In r t. 
we are nctioning proj cts for tbe n . xt 15 
months that is till March 1985 nd tbe fund 
at the disp sal of ,the Rur J 0 velopment 
Ministry would be of the order of R. 85 
cror under this scbem for tb St ie of 
Bihar. 

. .n~ ttt-rt tf~): at6lf~ ~~J .~ 

Sl1FT ~ t§lcT &. Z1ff~ m ~ ~rf~q eTfifi' 
it~r ~ it arr " '. 

tt lj~r ~ ij' \i1Ff'fl :qT~at ~ fifl 'flIT ~~. 
ifTa- {ilfT ~ Ai 1 98 1 -8 2 orR 1 9 ~ 2 -8 3 if 
\if) '(rfu· ~cr ~~ ~ (f'i 0 am: 0 f 0 til 0 

if; ~a' f~ (=HCfi'T<: Cf)) 0TTGifccr CfiT ~ 
~ 8 U Cf)"{~ m itiT urn cpT ~qllTtr 'tQT ~) 
~T? 

t;(T ~~ fifl5f : if ~fi ~f.T it ~T 
~ .~~ ~rn fct; atm=r: If'Q: ~~ ~ 'Al iifT mw 
~ 'fft ~CflT ~lfm R~n: ~CfiH it ~T 
f~T I if srij'trervr ~m orR Gfffi ~ ~a-r 

~ ~eTfcIl ifif ~ fCfi 8 5 fll{~ ~~ ~ 
~ ~ffiqfh: ;rro~T srnnlf ~ Cf~ 
'Urn ~t1it:l ~)trT I am: JfI~, 1985 Q~ " 
ff.1lTT~ ef',f 2 00 ~ m m-lftur f~CfiT~ 
~ ~ 'U~ ~ ~ ijl1f~ ~,CIt ~t (rCfi 

:qr~ ~~ i'tTlfftr ~ ~T t , 

MR. SPEAKER: Shri Tariq Anw,ar. 

SHRI ANANTHA RAMULU MALLU : 
Sir, one question. 

MR. SPEAKER: Th' quest'oll has 
taken 20 minute now. 

SldRI ANA THA RAMULU MALLU : 
Hon. MiDi .ter bas pen·about t Ie Gr .... 

en Odyo oh me, rs of Par-
liament have not been involved in t 
tion Committ in Andhra Prade h. I want 
to kno if th r are any in tructio of th 
Gov rnmentthat Members of Parliam ot 
hould not be incJud d in tb m. 

MR. SPEAKE : This q lion j about 
Bihar. 

SHRI HARINATHA MISRA: Ye. the 
question relate to Bih r only. 

MR. SPEA ER: S.hri Tariq Anwar. 
Absent. 

Sbri lilendra Pca a. Ab 

Shri Brajamohan Mohanty. 

Sport Pro oHo 

*266. SHRI BRAJAMOHA MOMA. 
NTY ; Will the Minister of SPORTS be 
pleased to sta te : 

(a) the steps Government have taken to 
promote the sports activities in States lagging 
bebind national standard ; and 

(b) whetber any conference of the Sport's 
Ministers of the State i cont mpl . ted to 
organise and to promote tbe ports activities 
in different parts of the country ? 

THE MINISTER OF PARLIAMENTARY 
A FAIRS. SPOR A D WORKS A D 
HOUSING ( flRI BUTA SOH): (a) 
and (b). .A statemen ' i laid on · e Ta 
the Sabha. 

Stat 

Sports, being a State subject, the primary 
respon ibility for providing necessary infra-
structure and training facilities for i t in-
ing and improving .sports standards r 

ith the State Governments. Howe er, ith 
a view to supplementing effort of the StAte 
Governments ;n this direetion tbe Central 
Government, itbin their constitutional and 
financial limitations, - are implementing a 
number of scbem ,as U ' dec : 

0) financi a ittance i de 




